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~ AHMEDABAD BENCH .
AHMEDABAD | '

c P. No. 122/73(4)/NCLT/AHM/201*7

» Coram:  Hon'ble Mr. BIKKI RAVEEND A A BABU, MEMBER JUDICL

Hon’ble Ms. MANORAMA KUM, \RI, MEMBER JUDIC

) ::t E

ATTEN-ANCE .CUM-ORDER SHEET OF THE H ARING OF AHMEDABA@

B P BENC OF THE NATIONAL coMP’f?m LAW TRIBUNAL ON ¢ 03.11.2017

Nafme of the Company: M.S. Eha--nur--mathfi T '
: | Vs,
- Plethico Pharmaceuticals Ltd. -

Le&m‘ﬂd Advacate Mr. Rﬂ}eﬁh Vaghas;tya i Leamf; ;Advm:ate Mr. Iaynh Buch; ”_:F
present for Pﬁtltmrzer. Nme presant far Respondent - S

At feqﬂeﬂ of Leamed Ceunsel fm::-tltmner - _ o _

 Listthematteron 28.11.2017, R I

MEMBER JUDICIAL __
Datedéthis' the 3rd day of Nm’embﬁr,' 20 }'? |
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